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thege people could be absorbed "ere;
that decision is being implemented
But the question of some people be-
coming surplus and their having to
be provided with employment is »
continuous one which arises from time
to time. What is desirable is that the
House and everybody else should
belp us in getting these things smooth-
ed out and get over these prohlems
a8 smoothly as possible, and that is
what we are attempting to do. 1f we
projects, power projects ete. where we
would have given notice to all the 150
persons involved. That was why we
tried to stagger it and we are trying
to provide for them in so many other
projects, power projects etc, where we
could have them absorbed.

Shri Dajl: Why have advertise-
ments been issued then? Stop the
advertisements.

8hri Harl Vishma Eamath: ] asked
about construction in all public sec-
tor undertakings put together. That
was, | think, the point made by Shri
Daji also; he put it in his own way.
Taking all public sector undertakings
into account what sbout construction
there, and will these engineers be ab-
sorbed in those undertakings?

Mr, Speaker: In all humility, 1 will
request him to sit down.

8hri Hari Vishnu Eamath: But the
qQuestion should be answered.

Mr, Speakcr: There was another
call attention motion given notice of
which I had admitted but which I can-
not take up just now because one
had already been fixed for today and
under the rules, we can take up only
one a day. But when 1 arrived here, 1
was told that the Minister himself
‘wanted to make a statement in the
House. If he so desires he might
make it just now. It is on Rhodesia.

Shri Nath Pai (Rajapur): What
about guestions?

Mr. Bpeaker: [ will allow them.
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The Minister of External Affairs
(Shri Swaran Singh); Government
of India have been shocked ul the jl-
legal seizure of power by the while
minority Government of Mr. Ian
Smith in Rhodesia by a unilateral dec-
laration of independencg on Llith
November, 1965. This outrageous ac-
tion in defiance of world opinion and
accepled cannons of civilised behavi-
our will have far-reaching consequen-
ces of a most serious nature. Govern-
menl of India condemns this action in
the strongest terms and expresses its
full solidarity with and support of the
African people of Rhodesia.

In regard to Rhodesia our position
has always been that legally, const-
tutionally, politically and morally
Great Britain is responsible for the
situation in that country. The legal
arguments put forward in the past by
U.K. about their inability to interferc
in Rhodesia have been rejected by
the United Nations which has always
considered Rhodesia a® a British co-
lony. The General Assembly in its
resolutions of 12th October and 5th
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November, 1065, called upon the Uni-
ted Kingdom t o take all

possible measures to preveny a uni-

* lateral declaration of independence
and, in the event of such a declaration,
to take all steps necessary to put an
immediate end to the rebellion with
a view to transferring power to &
representative Government in keep-
ing with the aspirations of the majority
of the people.

We have, therefore, repeatedly ex-
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forumg in agvocating the establish-
ment of affYndependent Rhodesia on
the basis of a duly constituted demo-
cratic government elected on the prin-
ciple of one-man-one-vote. We took
this stand also in the Non-aligned
Nations Conference in Caire in Octo-
ber 1964 and we have supported the
resolutions passed by the organization
of African Unity on the subject. To
demonstrate our solidarity with the
African people struggling for the vin-
dication of their legitimate rights and

pressed the view that Great Britain
must shoulder full responsibility for
the future of Rhodesia go as to ensure
that:

{a) the grant of indepcndence is
preceded by the grant of full demo-
cratic rights to the people of Rhodesia
on the basis of one man one vote;

(b) all repressive and unjust laws
are repealed and all political pres-
sures are released so ag to create pro-
per climate for @ constitutional con-
ference;

(c) all gteps being taken by the
white minority Government of Rho-
desia to establish itself as an indepen-
deny Government are frustrated; and

(d) Great Britain does not recog-
nise any authority that might be set up
in the sole interest of the minority.

The British Government have now
taken certain measures to meet the
sltuation created by unilateral decla-
ration of independence. These  are,
however, belated measures and if irm
action had been taken in the earlier
stages this serious situstion would not
have developed, We consider it
British Government's duty to nullify
and chekmate the move by Mr. Smith
and his so called Government and to
take necessary measures, as enjoined
by the General Assembly Resolution
of 5th November not to al'ow the
rebel Government to consolidate their

illegal hold on 4 million people of
Rhodesia.
The Honble Members are aware

that India has taken a leading part
in the United Nations and other world

to register our proiest against the
policies pursued by the minority Gov-
ernment, we withdrew our diplomatie
mission from Sallabury on Tth May,
1965,

The Government of India have in
the past repeatedly declared that any
unilateral declaration of independence
by the Whiteminority Government will
be illegal and unconstitutional and
will not be recognized by the Govern-
ment of India. We shall not, there-
fore, recognize the Government which
has unilaterally seized power, and
should g Provisional Government re-
should a Provisional Government re-
cognized by the OAU, be established,
the Government of India will also
recognize it.

I would like to take this opportu-
nity to declare in addition to sever-
ance of diplomatic relations the sever-
ance of all ecomomic relations with
Rhodesia with immediate effect until
surh time that a Government of the
people of Rhodesia is established. We
express the hope that all other Gov-
ermnments would do likewise.

The Government of India has
throughout thig conl given full
support to the declaration made and
resolutions passed on the future of
Rhodesla by the OAU and the African
Heads of State Conference, and in the
Special Committee of Twentyfour, and
the General Assembly of the UN, and
the Conference of Non-Aligned Heads
of State has co-sponsored all resolu-
tions on Rhodesia. The Government
of India would now, in pursuance of
its firm policy, offer full cooperation
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to the Security Council, the General
Assembly and the OAU in whatever
steps they may propose to deal with
problems posed by unilateral decla-
ration of independence. For this pur.
pose, Govenment of India wou'd main-
tain close touch with friendly Gov-
ernments in Africa and of the Com-
monwealth and others so as to deal
with this gerious development.

The situation created by the uni-
lateral declaration of independence Is
not only explosive but a serious dan-
ger Lo international peace. Here are
all the elements of racism, reaction,
fanaticism, disunity and exp'oitation
of man by man. Here it is being
planned that Angola, Mozambique,
South Africa and South West Africa
are to be kept in one form or another
in perpetual bondage. The Govern-
ment of India, therefore, feels that
the issue of the future of Rhodesla is
an issue of the greatest importance in
the whole process of decolonialisation
because the manner in which unilate-
ral declarstion of independence is now
handled will have the most serious
consequences for the peace, stability
ang progress of the who'e of the
African Continent ang of Asia and
the world.
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[Shri Swaran Slagh]

respect and we should extend all pos-
sible support to them to tackle this
very difficult situation.

Shri A, P, Sharma
on a point of order.
was specifically whether the govern-
ment is golng 1o call a conference.
.m:pnﬂhumlbemnplhdwb:
the Minlster.

Mr  Speaker:
that.

(Buxar); Sir,

He has replied to

W wxma fag (Roar) - wm
Tt AraAta 3fre wrd Tt oy e
st fs wrea goec W AR &

w7 gfafgfer & W 84

oft wiw oy : et wTei w.
T e & Sz w1 G 6 o
f gt § cfafmgfer wor am ¢

Shri Nath Pai: What Mr, Jan Smith
is pleased to call a unilateral declara-
tion of independence is in fact a uni-
lateral declaration of enslavement of
the majority and the government has
rightly reacted, | think though be-
latedly, as wag Mr. Wilson. What will
be the government's response in case
there is a call from the Organisation
of African Unity w0 go, if necessary
with armed help, to the rescue of the
Africnn people, whether the govern-
ment has considered this and whether
its response to the call for armed help
will be a positive one*

Bhri Swaran Sipgh: The resolution
of the UN itself had suggested even
to the UK that at::m-houl.d hl!l‘:-l‘

ible steps including the use

m and we had co-spomsored the
resolution. So, obviously. in any
steps that are being taken hy the
Organisation of African Unity to deal
Wik the situation, of whateyer charac.
ter they are, certainly, the Govern-
ment of India will land full support
to them
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Shri Hem Barua: In spite of the
threats of economic and political
sanctions held eut by Britain and the
express wishes of the Commonwealih
and the UNO, Mr, lan Smith bhas
taken the unilateral decision to dec-
lare Rhodesia free, 1o enslave, 1 should
say, the people of Rhodesia; in that
context, may I know if our Govern-
ment are in constant touch with the
Cammonwealth countries and  other
countries about the manctions to be

Government—and may 1 also know
what sanctions are the
contemplating against that
ment at present?

Govern-

Mr. Speaker:
swered

That also, he has an-

Shri Swaran Siagh: I would like
to say that I have full confidence that
we Will go much beyond the British
Government in this respect, because,
as I have saig already, the British

hGovmmt should have taken some

StfT actions at an earlier stage.
'Ot is really their shilly-shallying with
Fkhc problem that has resulted in this

Shri Harl Vishng Kamath: Ap-
plying mutotis mutandis the high
ethical, political and moral priniciples
which the Minister of External Affabre
has just enunciated In his state-
ment, is there a proposal before the
Government to declare that China has
iNegally and & lly seized p
in Tibat, and is the Government pre-
pared to recognise the majority gov-
ernment the emigre government of the
Dalai Lama in India, in exile?

Mr. Speaker: We are not dealing
with thatl sow.
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8hri Nath Pal: This is
mutandis.

mutatis

Shri Hari Vishnu EKamath: [t is
a very important issue. Let him say
whether there is a proposal before
Government or not. It is before the
United Nations and befoe the world.
Lét him say whether there is a propo-
tal to that effect or not.

Shri Ranga (Chittoor):
this Government doing
(Interruption).

What
about

is
it?

Shri Swaran Singh: Let us not be-
hittle the effect of our action which
we take, by mixing it up with other
ISAUES.

Ghri llari Vishow Kamath: [1 is
nol mixing it up. You are belittling
the issue of military conguest of Tibet
(Iaserruption). The question is be-
fore the United Nations, before the
whole world Why saould he not
make & statement? Let him say whe.
ther there is a propasal or not

Mr. Speaker: We cannot enter into
an argument,

Shri  Hari Vishou Kamsath: It s
not an argument, Sir. Let him say
yer or no. They are living in the
Musory world of Jawaharlal Nehru.
{Interruption)

Shri

Mr. Speaker: Order. order.

Borooah.

Shri P. C. Borooah (Sibsagar): May
| know whether the Government antl-
cipate any trouble for the Indian per-
sonac! or Indian interests in Rhodesix
on sccount of India’s refusal to recog-
nise the unilateral declaration of in-
dependence of Rhodesia and, if 50,
what action are the Government going
to take to safeguard the property of
Indian personne] and slso the Indlan
personnel?
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Shri 8 Singh: Indians in
those areal have generally thrown in

thewr weight with the forces which
are working for indcpendence and I
am sure that those people who are
working for independence may suffer
some {emporary difficulties, but in the
long run, that is the right course for
them to adapt.

Shri P. Venkatasubbaiah (Adoni):
1 congratulate the Government for
having taken this action in denouncing
the Rhodesian Government. Apart
from that, may 1 know whelher this
Government proposcs, along with
other Commonwealth countrics, to
bring pressure upon the Prime Minis-
ter of Britain to act correcly and
also apply certain stringent cconomic
sanctions so as to nuuify the White
minority government in Rhodesia”

Mr, Speaker: That has been an-
swered
Shri P. R. Chakraverti (Dhanbad):

While knowing fully the altitude of
Mr. lan Smith, a fanutically-seized
reactionary, may | knew whether the
Government, as a leading nation of
the Commonwealth of Nati~ns, hus
persuaded the Britisy, Government and
other members of the Cummonwealth
to take to the memsures which alone
Mc. lan Smith understands, namely,
to hit him hard?

Shri Swaras Siogh: Our Prime
Minister took a very clear and strong
Isund on \his issue at the time of the
last Prime Ministers' Conference that
was held only s few months ago. We
have 8!l along been pursuing this
matter with the British Government

_and we have not left them in any
! doubt our strong feelings in thiz res-

pect. The British Government h.vnl:

alwuys been giving the impression !
that they will do their best o pmgnt i
the emergence of a situation wh.u:h]

| has now actusily emerged.



